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(b) the number of schemes OUt o~ 

them approved sO far including those 
approved for the hilly districts of 
Uttar Pradesh; and 

(c) the time by which the pendina 
schemes , are likely to be approved? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI VIKRAM MAHAJ AN) : (a) 
During the financial year 1981-82, Ru-
ral Electrification Corporation receiv-
ed 68 schemes from Uttar Pradesh 
State Electricity Board for approval. 
Besides at the commencement of the , 
previous' year i.e. 1st April, 1981, 74 
schemes were at various stages of ex-
amination in REC and 14 schemes 
which were referred back to the state 
Electricity Board were pending with 
them fOr revision . 

(b) REC sanctioned 80 rural electri .. 
fication schemes during 1981-82, in 
Uttar Pradesh which included 6 rural 
electrification schemes sanctioned in 
the hiU disb:icts. 

(c) The schemes which were pena-' 
ing at the beginning ot the year 1982-
83 will be considered for approval 
during the current financial year sub-
ject to availability of funds. 
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Dere ervation of Po 15 of Junior En-
gineers/ Assistant Engineers and E ye-
cutive Engineer in P and T Civil Win 

793. sHRI BHEEKHA BHAI: Will 
the Minister of COMMUNICATIONS 
be pleased to sta te ; 

(a) the total number ot posts of Ju~ 
nior Engineers/Assistant Engineers 
and Executive Engineers in the P &T 
Civil Wing: 

(b) the total number of Scheduled 
c;astes and Scheduled Tribes in the 
grade of Junior Engineers/Assistan t 
Engineers and Executive Engineers; 

(c)' what is Government's policy to 
fill the reserved posts for Sche uled 
Castes and Scheduled Tribes in his 
Department; 




